Declaration of Assets and Liabilities

Year. 2019-2020

1 Dr. Shashi Prakash, son/daughter/wife of Sri Ram Sharan Prasad, Aged 38 years,
belonging to Department Animal Husbandry Service and Presently working as Private
Secretary To Whip, Ruling Party, Bihar Legislative Assembly, Patna give herein below the
details of the assets (Immovable, movable, bank balance, etc.) of myself, my spouse and
dependants®;

A.  Details of movable assets
(Assets in joint name indicating the extent of joint ownership will alse have to be

given)
8 | Description Sell Spouse Dependant-1 | Depandant-2 | Dependant-3
Mo, Name(S) Satvik Nama Etc. Name
Sulakshna Prakash
Bharti (SON)
| (Wife
| (i} | Cash OO0/ 0000/~ N AL WL
{il} | Deposits in
Banks, ke i 581 AC - 108000
Financial BOT ASC- BOD AT - B5000/-
Institutions 1027774- TS AT - 61000/ Ni ML HIL
And Non- AXIS ASC - ALLAHAZAD AT -
, Banking e 25000/-
= BOD PPF - 1 :
Financial So0494/- A000/
Companies
e goelr;g?l:tures | gl v HIL wiL NIL
il FRONT LINE ECHATY -
and Shares in | 100080
companias
(v} | Other financial S PR - Lo 26000 TATA
institutions, E5000/-ING ALG - 1000y e B0aas
NS5, Postal WYEYA 12000/ 1CIC1 < 720004~ TN NIL NIL
| savings, LIC LIE - S866G- S8 - 5IP - 12000/ IHETALLMENT
YEARLY FEARLY INSTALLMENT
: Policies, etc AL
| Motor Vehicles | HERO HONDA
) | (Details of ;m’w SCOOTY Z5000/- L ik ™
.make, etc.) SWIFT ¥, -
550000 -
(vi} | Jewelry (give 130GM GOLD 400 GM GOLD
details of CRHAMENTS ORMAMENTS AND i - -
waight and AND STOMES 14 STOMES 14 AATI
'II'E'LIE} RATI MARKET WAARKET WALLE - 7.5
VALLIE =55 LAC LAC
{wii) | Dther assets,
| such as values 3.5 LAC idac. HiL HiL HIL
of claims
| | interests =

Mote: Value of Bonds / shares / Debentures as per the latest market value in Stock Exchange in
respect of listed companies and as per books in the case of non listed companies should be given,
* Dependant here means a person substantially dependent on the income of t:_;fy

employea.



B.  Details of Immovable assets

[Mote: Properties in joint ownership indicating the extent of joint ownership will

also have to be indicated]

&, | Description
No

Salf

Spouse
Name

Agricultural Land
- Lecation{s}

= Survey
number(s]

- Extent (Total
measurement)
-Current market
value

10}

SOHGL
151572464
6 KATHA
&0 LAC.

Name(S)
BIHTA [SAMSARA]
4 KATHA 10 DHUR

16 FLIRKI AL

LAl

1 | Dependant-1
Mame

MiL NiL

mt-3

Dependa
_ Etc. Name

| (i) |-Non-Agricuttural
Land

- Location(s)

= Survey
number(s)

- Extent {Total
measurement)
~Current market
value

Nl NIL

HIL HIL

{ill) | Buildings
(Commercial and
residential)
Location(s)

- Survey /door
number{s)

- Extent (Total
measuremant)

- Current market

| value

HIL

NiL HIL

HIL ML

I“Houses /
Apartments, etc.
- Location(s)

- Survey fdoor
number(s}

- Extent (Total
measurement)

- Current market
value

{iv)

AR WAMIKA
ENCLANE
MLRLICHAK
EHAIPURA
DHST - PATHA
1179 30FT
RS, 52 LAL

MIL
MIL

(v] | Others (such as
interast in

| property)

HiL HIL

HNIL HIL

(2)

institutions and government dues:-
[Mote : Please give separate details for each item)

1 give herein below the details of my liabilities / overdues to public financial

Descripti Hame & address of Bank / Amount outstanding as
::, e Financlal Institutions(s) / on 01-02-2018

| i Department (s)

T{a) | (i) Loans from Banks BANK OF INDIA ARISHABAD Re.3,20,432)-

| (i) Loans from financial HIL ML
institutions
(i) Government Dues:
(a) dues to departments ML HIL
dealing with government
accommodation J
{b} dues to departments = -
dealing with supply of / k’
water 1? ‘ﬁ



(€} dues to departments |

dealing with supply of - e
electricity =
(d) dues to departments NIL NIL

dealing with telephones
(&) dues to departments
dealing with government | WL HIL
transport (including

| aircraft and helicoptars)
| {f) Other dues, if any HiL HIL

| (b)Y {i} Income Tax including
surcharge [Also indicate S YIS 0 TNIONE
the assessment year up to TAX RETURN FILED FOR YEAR
which Income Tax Return 2019-20 PAM - ALDPPT1LEL

| filed. Give also Parmanent
| Account Number (PAN)]
(i) Wealth Tax [Alsa
indicate the assessment ML HIL
year upto which Wealth
Tax return filed. ]

{iii} Sales Tax [Only in | o

HIL

Nk ML
case of proprietary

business] .

{iv) Property Tax waL -

C.  Personal Detail

GPF/CPF/PRAN No. [mw NO - 110004429568 |

Gender - E (M/F)

Date ef Birth -

[ sJo a1 ]s]8] 2] wommmm

Class/Group T {A/B/C)

Cadre % l

BIHAR VETERINARY SERVICE !

(Full Name e.g. B.A.5.-Bihar Administrative Service,

B.5.5.- Bihar Secretariat Service etc.)

Hame District = NALANDA |

I hereby declare that the above details are true to the best of my

knowledge and belief. ,'f"
SIgNALUFE ivvivrmrrarnsrsarescas w .. i ............

Mame of Employes: DR SHASHI PRAKASH

Place: PATNA Designation: PRIVATE SECRETARY
Date: 11-02-2020 Department: ANIMAL HUSBANDRY, BIHAR
MNote: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.



	Scan_0001
	Scan_0002
	Scan_0003

